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t [Increase in security money for cooking gas
cylinders

*469. SHRI HARISHANKER BHABHDA:
SHRI JAGDISH PRASAD

MATHUR: SHRI KALRAJ
MISHRA:
Will the Minister of PETROLEUM,

CHEMICALS AND FERTILIZERS be
pleased to state:

(@) whether it is a fact that there has been
a further increase in the security deposit for
cooking gas cylinders recently; and

(b) if so, what are the reasons therefore?]
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tfTHE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS (SHRI
H. N. BAHUGUNA): (a) and (b) Prior to 1-4-
1978. ‘'he oil marketing companies were
charging different rates of security deposit. In
order to bring uniformity, the rate of security
deposit for LPG cylinders was fixed at Rs.
250 j - per cylinder irrespective of the size of
the cylinder plus Rs. 30- per pressure
regulator. This resulted in some increase for
one of the oil companies.].

Delegation of powers to railway Officers
*470. SHRI KHURSHED ALAM

KHAN: SHRI IBRAHIM
KALANIYA: SHRI BHISHMA
NARAIN

SINGH: SHRI

BHAGWAN DIN:

Will the Minister of RAILWAYS be
pleased to state:

(a) whether it is a ' that recently some
powers have been delegated to officers at
different levels in t-V Railways;

(b) whether any assessment was~ made to
find out the actual reuire-ments before this
delegation of powers was made; and

(c) whether Government have taken
adequate precautions to see that these powers
are not misused?

THE MINISTER OF RAILWAYS (PROF.
MADHU DANDAVATE): (a) to (c) Yes, Sir.
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-j- [interest on money deposited with
cooking gas agents

*471. SHRI KALRAJ MISHRA: SHRI
HARISHANKER
BHABHDA: SHRI
PRASAD MATHUR:

Will the Minister of PETROLEUM,
CHEMICALS AND FERTILIZERS be
pleased to state:

(@) the total amount of deposits made by
the consumers for obtaining gas cylinders held
by various cooking gas agents in Delhi as on
the 31st March, 1978;

(b) whether any interest is paid to the
consumers on their deposits; and

JAGDISH

(c) if so, what is the rate of interest and in
what manner the amount so deposited is
utilized?]
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tfTHE  MINISTER  OF PETRO-
LEUM, CHEMICALS AND FERTI-
LIZERS (SHRI H. N. BAHUGUNA): (a) to
(c) A statement is laid on the Table of the
Sabha.

Statement
@ to (c) In Delhi, marketing of
Liquefied Petroleum Gas (cooking

gas) is done by three Oil Companies,

namely, Indian Oil  Corporation,
Bharat Petroleum Corporation
Limited and Hindustan Petroleum

Corporation Limited. Distribution of LPG is
done directly by the Indian Qil Corporation
and Bharat Petroleum Corporation Limited,
and through their concessionaire in the case
of the Hindustan Petroleum Corporation
Limited.

The amount of cylinder deposits for
cooking gas realized by the three oil
companies from the consumers through the

agents in Delhi as on 31-3-1978 s
approximately as follows:

(Rs. in Lakhs)

Indian QOil Corporation 275.00

Bharat Petroleum Corporation 38.66

Hindustan Petroleum Cor

poration. 28.14

While in the case of Indian Oil Corporation
and Bharat Petroleum Corporation  the
cylinder deposit s

t[ ]English translation.
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retained by the respective on companies, in
the case of Hindustan Petroleum Corporation,
the deposit amount is retained by the HPC's
distributing agent who owns the cylinders.
However, where the cylinders and pressure
regulators are owned by the HPC themselves,
their share of deposit amount i kept by the
HPC.

In the case of Liquified Petroleum Gas
cylinders, the security deposit carrying no
interest goes to the marketing company which
owns the cylinders, as at any time, more than
one cylinder is required per consumer to take
care of maintenance, transit time, etc. This
requires extra investment. On the other band,
no rent is charged on the cylinder from the
consumer. The security deposit is refunded
when the cylinder is surrendered. This is an
industry practice. The Oil Prices Committee
have taken this practice into consideration in
fixing the marketing margins.

The cylinders deposit amount is utilized for
the replenishment of cylinders and for
operating and maintaining th, LPG facilities
at an efficient level.]

Means of Conveyances from sea-shore to
the Bombay High

*472. SHRI U. R. KRISHNAN: Will the
Minister of PETROLEUM, CHEMICALS
AND FERTILIZERS be pleased to state the
means of conveyance provided to reach the
Bombay High from the sea-shore?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS (SHRI
H. N. BAHUGUNA): Presently supply boats
and helicopters are being used as means of
conveyance between Bombay High and the
shore.

Setting up of a nitrogen fertilizer project

*473. SHRI N. K. P. SALVE: Will the
Minister of PETROLEUM, CHEMI-



